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Annual Report of Indlen Inatltate 
of TeebnoiOllJ ete. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI A. K. KISKU) : 
On bobalf of Dr. V. K. R. V. Rao, I lies to 
lay on the Table: 

(I) A copy of the Annual Report of 
the Indian Institute of Technology: 
Kharagpur. for the year 1969-70. 
[Placed In Library. See No. LT· 
4611/70]. 

(2) A copy of the Annual Report of 
the National Inltitute of Poundry 
and Porce Technology. Ranchi, 
for the year 1969·70. [Placed in 
Library. See No. LT- 4612nOl. 

Papt'rs under Air Corporation. Act 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
I be. to lay on the Table: 

(I) A copy each of the followin. papers 
(Hindi and Enillish versioos) under 
lub-section (2) of section 37 of the 
Air Corporations Act, 1953 : 

(i) Annual Report of the Air 
India for the year 1969-70. 

(ii) Annual Report of the IndIan 
Airline. for the year 1969-70. 
[Placed In Llbrar.v. See No. 
No. LT-4613/70). 

(2) A copy each of the follow/nl papers 
under sub-section (4) of section IS 
of the Air Corporations Act, 1953: 

(I) Certified A :~ounts of the Ail 
India for the year 1969·70 
together with the Audit Report 
thereon. 

(ii) Certified Accounts of the 
Indian Airline. Cor the year 
1969-70 tOlether with the 
Audit Report thereon. [Placed 
III Library. S,. No. LT-
4614/70]. 

Netlllcatlo •• aDder E ... ntla. 
ComlllOdltte. Ae. 

THE MINISTER OP STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINJIS AND META~ 

(SHRI D. R. CHAVAN): I Ilea to lay OD 
the Table: 

(I) A copy eacb nf tbn Collowinl 
Notifications under sub·acetion (6) 
of section 3 of the EssentIal, Com-
modities Act, 19S5 : 

(i) Hindi valrion of the Drugs 
(Price Control) Order, 1970 
published in Notification No. 
S. O. 1732 in Gazette of !ndla 
dated the 16th May, 1970. 

(II) The Dru.. (Price Control) 
Amendment Order, 1970 
(Hindi and English versions' 
published in Notification No. 
S. O. 2193 In Gazette of 
India dated the 15th Juno, 
1970. 

(iii) S O. 2193A (Hindi and 
Enl!lish versions) published in 
Gazette of India dated the 
lSlh June, 1970 contalninl! 
corringendum to Notification 
No. S. O. 1752 dated the 16th 
May, 1970. [P/at:ed III 
Library. See No. LT·46IS/ 
70]. 

(2) A copy each of the followln. Noti-
fications (Hindi and Enllish .. r-
lions) issued under the Dru .. 
(Price Contro\) Order, 1970 : 

(i) S. O. 1873 published In 
Gazelle or India dated Ibo 
18th May. 1970 filIinl tbn 
maximum sale prices of bulk 
drUBS Included in Schedule I 
to tbe IBid order. 

(II) S. O. 1883 published in 
Gazette of lodia dated tho 
2Sth May, 1970. 

(iii) S. O. 2192 published ID 
Gazette of India datDel tbe 
15th June, 1970 m.kinl cer-
tain amendment to NltIftca-
tion No. S. O. 1873 clatocl the 
18th May, 1970. 

(Iv) S. O. 2195 publilhed in 
Gazelle of India dated the 
17th June, 1970 makin. certain 
bther amendtIICIIt to Notifi-
cation No. S. O. 1173 dated 
the 18th May, 1970. 

(v) S. O. 2S26 published In 
PIII~". or India d.1\Id tilt 


